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AK-47, resulting in the killing of the MLA and eight others, including his son, 

the Municipal Commissioner, one gunman, the MLA's driver and Revenue 

Divisional Officer's attendant and causing injury to 15. others. The naxalites 

escaped from the scene and also took away the carbine of the deceased 

gunmen. 

The Chief Minister and senior officers visited the site of the incident 

yesterday. Additional police force has been rushed to the area. Special police 

parties have been deployed and combing operations are in progress to 

apprehend the culprits. 

After the unilateral withdrawal from peace talks by the naxalites in 

January this year, the CPI (Maoists) have stepped up their offensive in the 

state. The State Government has, accordingly, geared up its security 

apparatus to formally meet this challenge. Till July 31st, the State Government 

has arrested 464 naxalites and neutralised 98 others, including some of the 

leaders. 

The Central Government strongly condems this ghastly incident and the 

violence and has assured the State Government all; the possible help in 

effectively dealing with such violent depredations. The Government believes 

that no cause can justify violence or killing of innocent people. 

MR. DEPUTY CHAIRMAN: Now, we shall take up the Budget (Bihar), 

2005-06 and the Bihar Appropriation (Vote' on account) No. 2 Bill, 2005. The 

Finance Minister, Shri P. Chidambaram....(Interruption)... 

The Budget (Bihar), 2005-06 and the Bihar Appropriation (Vote on 

Account) No. 2 Bill, 2005 

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): Sir, I rise to 

present the Budget for Bihar for 2005-06. The revised Annual Financial 

Statement and the statement of expenditure to be financed from the 

Contingency Fund, has been laid on the Table of the House. 

On the Revenue Account, receipts are estimated at Rs. 19,128.97 

crores and the expenditure is likely to be Rs. 19,314.82 crores, resulting in an 

estimated revenue deficit of Rs. 5.85 crores. On the Capital Account, the 

receipts are estimated at Rs. 7100.88 crores, while the expenditure is likely to 

be Rs. 7193.85 crores, resulting in a deficit of Rs. 92.97 crores. 

231 



RAJYA SABHA [16 August, 2005] 

Taking into consideration the opening cash balance, the Revenue 

Account, the Capital Account and the transactions in the Public Account, the 

year was expected to close with a surplus of Rs. 923.19 crores. So, the Plan 

outlay for the current year is Rs. 6087 crore, which includes Rs. 5200 crores 

on account of State Plan outlay and Rs. 887 crores on account of centrally 

sponsored and Central Plan schemes. 

Sir, between what I laid in March 2005 and what I lay on the Table now, 

there is an increase in expenditure of Rs. 905 crore. The major Heads are: In 

State Plan Outlay, the increase is of Rs. 451 crore; in Salaries and 

Allowances, on account of merger of 50 per cent DA, the increase is of Rs. 

505 crore; the health sector is getting an additional Rs. 292 crore; the 

Electricity Board is getting a non-Plan resource gap of Rs. 165 crore; and an 

increase in Centrally-sponsored scheme is getting Rs. 103 crore. There is 

some increase in Receipts under the Twelfth Finance Commission. We have 

found that there is an additional devolution of Rs. 290 crore. Block Grants for 

Plan Expenditure will be an additional Rs. 60 crore, and the Central share of 

the Centrally-sponsored schemes will increase by about Rs. 58 crore. So, 

altogether, while the Expenditure was increased by Rs. 905 crore, the 

Receipts have also increased by Rs. 409 crore. Sir, I am, at this stage, 

seeking a Vote on Account for four months for the financial year 2005-2006 

starting September, that is, for the period September, October, November, 

December. I request the House to adopt the statement. 

I move: 

That the Bill to provide for the withdrawal of certain sums from and out 

of the Consolidated Fund of the State of Bihar for the services of a part of the 

financial year 2005-06, as passed by Lok Sabha be taken into consideration. 

I also request that the Bill be returned. 

The questions were proposed. 

MR. DEPUTY CHAIRMAN: Shri Ravi Shankar Prasad. You have 24 

minutes for your party. 
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SHRI RAVI SHANKAR PRASAD (BIHAR): Sir, I always try to be in time. 

Mr. finance Minister, you yourself reminded that in March 2005 you had come 

to the House to have Appropriation for five Months. We had hoped that 

beyond those five months there would have been no occasion for the 

Parliament to seek a further Appropriation on account for a period of 

additional four months. The only reason as to why the extension is being 

sought is the dissolution of Bihar Assembly. There had been an occasion 

when we discussed it and we had serious reservations about the manner in 

which it was achieved. We had raised certain questions, and two questions 

were very specific on the compelling necessity as to why the Cabinet had to 

meet in the dark hour of night of 22nd to have the dissolution, and secondly, 

as to what were the compelling evidences to justify dissolution. Mr. Finance 

Minsiter, in fact, I would like to recall that I had specifically requested hon. the 

Home Minister to share with the House the evidence of alleged horse-trading, 

which the Government had in mind because it was very important to have 

those on what the Governor stated and what the hon. Home Minister stated. 

The first occasion came up before the hon. Supreme Court, the Government 

of India stated that there was an apprehension of horse-trading, and when we 

were discussing it in this House, we stated that you come with evidence, and 

we would like to have that. Unfortunately, in the reply, in spite of our repeated 

query, it did not come. Sir, hon. the Home Minister is a man of letters in law, 

but hon. the Finance Minister is a man accomplished in law, and I trust, by his 

forensic abilities, he would certainly in his reply try to enlighten us as to what 

were compelling reasons because it has a very integral link, but for the 

dissolution you would not have come to this House. Therefore, it Is imperative 

that in your reply also, you kindly enlighten us on the jutification for the 

dissolution. Now, coming to this Appropriation part, yes, expenditure is 

needed. 

Yes, money is needed. A State si to be run. And, the President's Rule is 

a rule by the Central Government in the name of hon. the President, 

governed by the Governor. That is how we describe the President's Rule. Mr. 

Finance Minister had the occasion to see the affairs of Bihar in hsi various 

capacities. Now, under Central Rule, he has more occasion to see the plight 

of our State. Just for the sake of reminder, I would like touch a few areas 

because the scheduled allocation in the Bill has also some reference to those. 
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Hon. Finance Minister talked about health; some additional allocation. 

The per capita expenditure on health in Bihar is the lowest in the country. The 

reason as to why -- let me profess - I am saying so is six months of 

President's Rule have passed in Bihar now and if the Government seeks to 

have appropriation from this hon. Hosue, the Government of India has also to 

explain as to what performance is there of the previous appropriation 

approved by this House in March. Therefore, six-month is a period for the 

President's Rule to have some kind of monitoring and assessment. I was 

talking of health - the lowest expenditure is in Bihar. You will be surprised to 

know, or may be dismayed to know, if I may say so, that these Pulse Polio 

and DPT vaccinations have got the lowest percentage in Bihar in the last 10-

12 years, and is still on the decline. 

In terms of Education, let me tell the hon. Finance Minister that there 

are 250 educationally-backward districts in the entire country. All the districts 

of Bihar are educationally backward. The lowest female literacy rate in the 

country is also in Bihar and Araria district in Bihar has the distinction of the 

lowest female literacy rate in the entire country. We would like to know, in the 

last six months, what appropriation was done and what has been the impact 

thereafter. 

Let me come to the energy. The total energy production in Bihar is 

close to 700 MW, the State having a population of eight crore-plus people, a 

big State. I don't want to compare Bihar with hon. Finance Minister's State of 

Tamil Nadu, or andhra Pradesh, or Rajasthan, or Gujarat, comparable States. 

Their energy production goes into 2000, 3000, 4000-plus MWs. I would like to 

remind hon. Finance Minister that the Government got a consultancy from 

CRISIL to have a comparative estimate of the functioning of the Electricity 

Boards -because he talked about some allocation for the, Electricity Board -

and the Bihar State Electricity Board came second from the bottom only 

above Arunachal Pradesh. This is the position' 

Let me talk about the roads part of it. Bihar has got the lowest density of 

road connectivity in the entire country. We have seen that money meant for 

the Prime Minister Rural Connectivity Programme was not utilised at all. Rs. 

200 crores for 2001-02 - no utilisation. The same year - no utilisation. Today, 

we are dismayed to learn that in 

234 



[16 August, 2005] RAJYA SABHA 

Bihar, you don't have contractors having the capacity to undertake projects 

worth more than Rs. 2 crores. We heard that the NTPC was roped in and 

some other companies were roped in, the NHPC was roped in. What has 

happened thereafter? The poorest road connectivity is in Bihar, the rural 

Bihar, the so-called 'aam admi', the recurrent theme fo the UPA Government. 

The reason, again, I am asking this question, hon. the Finance Minister, is 

that during these six months, what steps have been taken? How has the 

money been spent? We would like to know because as our friend and leader, 

Shri Sharad Yadavji, always says, Bihar has no elected Government. 

Therefore, the only accountability, elected accountability is in this 

House. Therefore, as Members of Parliament, and, particularly, coming from 

Bihar, we have got the right to know as to how the Government has 

performed on these crucial fronts in the last six months. 

Hon. Finance Minister, there is one more issue, the issue of National 

Highway connectivity. Bihar has one of the worst performances there. I would 

like your to recall that a brave and honest engineer in Gaya was killed 

because he had sought to expose some of the corruption and irregularities in 

the execution of these schemes. What happened thereafter? Who were 

caught? Minor rickshaw-pullers were caught and that is the story of the past. 

But what is the basic difference in the previous six months in comparison to 

the last fifteen years? 

Recently, India Today undertook a fresh survey of the States; 

Comparative Positioning, which I was very eagerly looking forward, Mr. 

Finance Minister. In the last six years, my State was at the bottom; I thought 

under six months of your dispensation, it would go, at least, one step ahead, 

but, to my dismay and shock, it remains at the bottom. The World Bank 

Report has come and that too presents a very sorry picture of the state of 

affairs; power, education, infrastructure, health care. This money is being 

allocated, Mr. Finance Minister ...(Interruptions)... You better apply your 

forensic and economic knowledge to further the cause of my State because 

you are ruling it from the Centre. Mr. Finance Minister the reason as to why 

these questions are relevant for the purpose is that the appropriation done in 

March has not been properly utilised, the quality of life does not show any 

sign of change. And, here, I have to raise some very serious 
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questions about the manner in which the affairs of Bihar are being governed. 
Yesterday, I saw a very interesting advertisement, Mr. Finance Minister. I think, 
today is the occasion to share that classic advertisement in this House. 
Yesterday, in The Times of India, in Delhi edition, there is a full-page 
advertisement by His Excellency, the Governor of Bihar. I was a little intrigued 
and surprised also. I can . understand a properly elected, accountable 
Government trying to even indicate, but here is the President's Rule, not even 
one proper acknowledgement as to how the money is being utilised which this 
House has accorded approval to in March itself. I don't want to go into the law 
and order issues. Those are common. Even yesterday, people have been 
kidnapped. In Patna, bomb blasts took place and the Governor made a very 
classic comment that �� �	�#> �" 	�+� �� ,� ह"�� ह?, �>�� �� ह"�� ह? �" �2 ��� �E� ?I don't 

know what is the meaning of that. 

Mr. Finance Minister, in public life, governance is done on perceptions. 

It is done on accountability. I would suggest you to kindly visit Patna once. I 

rarely speak like this but I say so with full sense of responsibility. What is the 

perception of the family members of the hon. Governor of Patna, in the by-

lanes fo Patna, in the entire State? That is a serious matter. What is the 

accountability? 

We are having Appropriation consideration. It is my serious charge, Mr. 

Finance Minister, that under the dispensation of Government of India, the 

affairs of Bihar are not being governed in a proper manner, in a transparent 

manner. 

Corruption is reeking and the funds are not being utilized properly. 

Therefore, when my friend, Sharadji, at times says what is being governed in 

Bihar in the last six months is not only an extension of the last 15 years, but is 

a worse form of that, I would like to say and I am saying so with full sense of 

responsibility. Therefore, when I have explained about crucial, critical areas of 

infrastructure, of education, of health care, of social development, please, 

enlighten us as to what change has been made in that last six months. I know 

that you need money. Therefore, we cannot straightway say 
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that money should not be withdrawn from the Contingency Fund. But, what 

happened in March and the compulsion of today, at least, the accountability 

process has to be ensured in this House. We must be educated and 

enlightened. That is all I have to say. Sir, I have spoken for 20 minutes. My 

time was there and I am concluding. Thank you, Sir. 
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��. G���
� ��� : G,� �" ह� �"	���, !
 @ 

  � H�����	� : 
���� !�� 	��� ? 

 ��. G��
� ��� : G,� �" ह��� .%E ह� 
��� ह? @   

Mr. Deputy Chairma: You will continue after lunch. The House is 
adjourned for lunch for one hour. 

The House then adjourned for lunch at one minute past one of the clock. 

The House reassembled after lunch at three minutes past two of the 

clock 

[THE VICE-CHAIRMAN (PROF. P.J. KURIAN)   in the Chair] 

Anouncement   by Chair 

THE VICE-CHAIRMAN (PROF. P.J. KURIAN): Hon. Members, before I 
call upon Dr. Faguni Ram to continue his speech on the Budget (Bihar) and 
the Bihar Appropriation (Vote of Account) No. 2 Bill, 2005, I want to inform the 
House that after these items are over, the House will takes up Consideration 
and Return of the Appropriation (No. 3) Bill, 2005 and Appropriation (No. 4) 

Bill, 2005, and, thereafter, the House will take up the consideration and 
passing of the Hindu Succession  (Amendment) Bill, 2005. 

The Bihar appropriation (vote on Account) No.2 Bill, 2005-Contd. 
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